
cIRjL• 	SJIVETRIB&j, 
BLANGALGRE, BENCH 

Second Floor,, 
Commercial Complex, 
indiranagar, 
BANGALcRE... 560 038. 

iDated: 3 FEB1995 

APPLICATI NO: 1336  o?.1994. 

APPL13PNTçS:._ Smf.Radha Rangeraj,Bangalore. 

V/s. 

:-.The  Chief. General Planager,Karnateke Telecom, 
RESDTS Bangalore and five others., 

Ti 

r.M.S.Nagaraje,Advocete, 
No.11,Second Floor, 
First Cross,Sujetha. Complex, 
Gendhinager,Bangelore-9. 

Sri.M.Vasudeua Rao,Addl.C.G.S.C. 
IHIgh Court B.ldg,Bangelore-1. 

uet4 •Feiwaij 	f pj 	f the Order passed by t he Central Administrative Trl.huna1,Raalr4. 

Please find enclesed herewith a copy of th 	D/ 
STAY DER/iNTERIM ORDER/ Passd.by thic Triburl iz th bo' 
mpntionOdl aPplication(s) on 	Ah anuarv199I. 

i 	 DEREGISThPB 
1' JUDICIAL BRJCHES. 

grn* 



1! CENTRAL ADIIdNISi'?,-.TIVE TRIBUNAL • BANG&LORE BENCH. 

ORIGINAL AFLCiTION NO.1336/94 

TUESDAY, THE 247H DAY OF JANUARY,1995 

Si{U V. RANAKRISHNAN  

SHRI A.N. VUJJANARADHYA 	 ..... 	MMBR () 

Srnt. Radha Rangaraj, 
agd 43 years, 
'J/o Shri N. Rangaraj, 
163, Shabari Nilcyarn 
K.E.C.. Layout, 1st Stage, 
Sanj ayanagar, 
Banglore - 560 094. 	 .... Applicant 

( y advocate Dr. L.S.Nagaraja ) 

Vs. 

The Chief General Manager, 
.:cTlothicatjons 

Karnataka Circle, 
Bangalore- 560 008. 

The Director, Telecora 
Department o t Telecorraunjcatjons 
Se nchar Bhavan, 
20, Ashoka Road, 
New Delhjli000l. 

Union of India, 
represented by 
Secretary to Government 
Ministry of Cornrrunication 
Department of Te lecomrnunice tic.n 
New Delhj-110001. 

Smt. Vijaya Ravindran Ku1krni, 
Office of the Telecom Dist. Manager, 
Belgaum, 
}3elgaurn Dist. 

A.S. Kujji, 

	

' 	 ffica of the Telecom Dist, Lanager, 

7, 	iubli, Dharwad Dist. 

64rnt. P. Cnanarc.kala Raju, 
14 	12 Jffice of th Chief General 1'anaoer, 

"_' 	e le corn 
\---' 	BLngalore_s60 008. 	 ... Respcnaents 

A) '-.-.- -< 
/ 	 ( By Addi. Central Gvt. Standing Counsel, 

	

/ 	 Shri F.V. Rao ) 



We have heard both sides. and have also perused 

the records. We notice that there is a letter from 

the department of telecorrrnunication', New Delhi addressed 

to the Chief General }:anagar, Karnataka Circle dated 

9.1i.94, which had suggested certian aoJioc arrangeisnts 

for fillinc up of vacant posts of Hindi Translator. 

Shri jao tells us that 	the applicnt had alrsao.y 

filed th api:.liCuaiofl on 1.9.94 and this cor.aunicatien 

was received only in i;cverabsr, 94, the department 

had not taken any further action on this received from 

Department of Teleconiainicaticn, New Delhi. Dr. Nagaraja 

wants the Department to take action in terms of 

this letter. 

2. 	Keepinc in view the circumstances of the case, 

we direc the dapartn-,3nLL to consider the cuss of ha 

applicant in terms of the letter dated 1.9.94 referred 

above and to take ccrocriate decision within six 

\ecs from the date of receipt of a coy of this order. 
plv 	

th 
With the aovs, the aplication is finally 

'\ 	 disPosed of without any order as to costs. 

ThUE COPY 

( A.N.VUJJiHY4 	) 	 ( V. 	 ) 

Alon 
Ce tral AdrninistrativP TribW 	- 

angaIore BeAch 	
PG 

an9aOre 
- 


